193 Re. demand to declare

Reference to a Demand to declare Dr.
Rajendra Prasad’s House in Chapra Dis-
trict as National Monument
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THE DEPUTY CHAIRMAN: Ali the

names will bc included as assocmte Mem-
bers. = Twehd . :

REFERENCE TO THE NEED TO ES-
TABLISH A VANASPTI PLANT AT
BALASORE IN ORISSA

SHRI BASUDEB MOHAPATRA (Ori-
ssa): Madam Deputy Chairman, I draw
the attention of the Government through
you for establishment of a vanaspati plant
. at Balasore in the State of Orissa. The
State Government has taken the initiative
to set up this plant in Balasore District
which is known as non-industry district in
the State, The total cost of this plant would
be about Rs. 6 crores.
port was prepared and submitted to the
N.CD.C. for approval. After -establish~
ment of this project, it will rehabilitate
the displaced persons of defence project to
be situated ¢ Baliapal.

The Ministry of Food and Civil Supplies
has to issue the letter of intent which is
awaited.  Importance has been attached
to the project only due to taking up of the
rehabilitation schemes. The local people
are anxiously waiting to see that this plant
would accommodate most of the displaced
personnsl. . .
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The N.C.D.C. should give sop priority in
sanctioning the project. In spite of several
remiders issued by the State Government,
no action hag been taken by the N.C.D.C,
to accord approval.

I would request the Government to in-
struct the N.C.D.C. to be liberal in san-
ctioning the project and to see that the
vanaspati plant is established as early as
possxble Thank you, Madam.,

Papers laid on the Table

THE DEPUTY CHAIRMAN: Before
I call other Members, I ask the Minister
of Humap Resource Development to lay
papers on the Table.

1. Report (1985-86) of the Regional In-
stitute of Technology, Jamshedpur and
related papers,

. Report (1985-86) Sardar Vallabhbhai
Regional College of Engincering and
Technology, Surat and related papers.

I, Accounts (1985-86) of the Regional
Engineering College, Rourkela and Kuruk-
shetra and related papers,

IV. Report ang Auditeq Account (1985-
86) of the Techmical Teachers' Training
Institote (Northern: Region), Chandigarh
and related papers,

THE MINISTER OF HUMAN RESO-
URCE DEVELOPMENT AND MINIS-
TER OF HEALTH AND FAMILY WEL-

FARE (SHRI P. V. NARASIMHA
RAO): Madam, I beg to lzy on the
Table:— - - - .

1. A copy each (in English and

Hindi) of the following papers:-—

(i) (a) Annual Report of the Re-
gional Institute of Technology, Jam-’
shedpur, for the year 1985-86,

(b) Review by Government on the

working of the institute.

{Placed in-Library. See No. LT-

3471/86]. rwg

(ii) (a) Annua! Report of the Sar-

dar Vallabhbhai Regional College of

Engineering and  Technology, Surat,
for the year 1985-86,
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